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on the Table a copy of the Report on
the. activities of the €antral: Institute
of. English, Hyderabad, for the year
1966-67 along with the Audited
Accounts. [Placed #n Library. See
No. LT-651/68].

Norrrication vnoer Posr Orrior Sav-
mes Bank Rores

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHR!I K.
C. PANT): I beg to lay on the Table
a copy of Notification No. G.S.R. 630,
dated the 29th March, 1968, issued
under rule 9 of the Post Office Sav-
ings Bank Rules, 1965, [Placed in
Library. See No. LT-652/68],

Norreication unNpeEr CrITizENsHIP AcT
AND ALL INDIA SERVICES ACT

qE-FT i AWAT § WiA-HA (W
fearaw qwe) ¢« 0 fa=fafas ga-
qAT-9ZS 9T @A §

(1) srfgar wfafaqm, 1955
FY 9T 18 FY ITAT (4)
& st amafes (Wi
arforsg gatatat & qror)
#amaA faaa, 1968 1 UF
wfa &1 fzdi® 16 A,
1968 ¥ Wrd@ & TwAqd ¥
sfggeT &t e UHo
TMTo 483 (HaAAT HSFHTT)
# agr o UHo HITe 484
(feer sregawr) & sty
m& '"ared in Library.

Bee No. LT-653/68].

(2) wfas wredig Fard sfafaam,
1951 % &I 3 ¥ ITWTA

2 & gy Faeafrfas wfa-
gl . gy-uw sfa —
(tF) Sfro THo WTo 246
N feaiFs 10 wE,

Papevs Laid 830-
1968 ¥ WreT ¥ o
#Fowrfa gf o aar

fom & o weflw

swreT At (quTet Ay

gerr &1 fagitor)

fafram, 1955 ¥ sfaam

gnigy fe mo

(8r) oo u®e WIXo 247
1 feAi® 10 w@EE,
1968 & WI@ & TH-
@ ¥ watfow gf ot
aar faad aro wrdm
yuas qam (F69)
fram, 1954 #1 wygH
A ¥ wfaea daaa
ffm qmr | [Placed in
Lébm:n;, See No. LT-
275/68).

(er7) wreetg T &ar (Faw)
faaw, 1968 o faAis
16 WTH, 1968 & WA
F Tag@ & wfagwar
4T ofTo THo W7o
482 # w¥foa gu T

[Placed in Library,
See No. LT 654/68].

(3) 9T %1 72 (2) & (U%)
gar (2) # &1 wf wfu-
guadf ® FAT-gER 697
WA ¥ gu faerw & w10
awiy arar aF o

[Placed in Library,
See No, LT-275/68].

ANNUAL Rrrorr or Boarp or TRusTEES
or Ineiany Muszum

THE MINISTER OF BTATE IN
THE MINISTRY OF EDUCATION
(SHRI BHAGWAT JHA AZAD): Sir.
on, behalf of Prof Sher Simgh I beg
to lay-om the Tehle Supplemant to the-
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[Shri Bhagwat Jha Azad]
Annual Report of the Board of Trus-
tees of the Indian Museum, Calcutta,
for the year 1986-67 containing the
Statement of Accounts. [Placed in
Library. See No, LT-855/68].

12.02 hrs,
MESSAGE FROM RAJYA SABHA

SECRETARY: Sir, I have to report
the following message received from
the Secretary of Rajya Sabha:—

“In accordance with the provi-
sions of rule 127 of the Rules of
Procedure and Conduct of Busi-
ness in the Rajya Sabha, I am
directed to inform the Lok Sabha
that the Rajya Sabha, at its sitting
held on the 28th March, 1968,
agreed without any amendment to
the Displaced Persons (Compen-
sation and Rehabilitation) Amend-
ment Bill, 1968 which was passed
by the Lok Sabha at its sitting
held on the 13th February, 1968."

PRESIDENT'S ASSENT TO BILLS

SECRETARY: Sir, I lay on the
Table following seven Bills passed by
the Houses of Parliament during the
current session and assented to by the
President since a report was last made
to the House on the 13th February,

1968; —
(1) The Appropriation Bill, 1968.
(2) The Appropriation (Vote on
Account) Bill, 1968.
(3) The West Bengal State Legis-
lature (Delegation of Powers)

Bill, 1968.
{4) The Uttar Pradesh State
Legislature (Delegation of

Powers) Bill, 1968,

(6) The Appropriation (Railways)
Bill, 1968.

«8) The Appropriation (Rail-
ways) No. 2 Bill, 1868.
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(7) The Armed Forces (Special
* - Powers) Continuance Bill,
1968, )

12.03 hrs.
ESTIMATES COMMITTEE
Frrry-THmp RepoRT

SHRI P. VENKATASUBBAIAH
(Nandyal): Sir, I beg to present the
Fifty-third Report of the Estimates
Committee on the Ministry of Educa-
tion—Indian School of International
Studies, New Delhi.

BUSINESS OF THE HOUSE

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND COM-
MUNICATIONS (DR. RAM SUBHAG
SINGH): Sir, Government Business
in this House for the week commenc-
ing 1st April, 1968, will consist of:

(1) Further discussion and voting
of Demands for grants under
the control of the Ministry of
Defence.

(2) Discussion and voting of the
Demand for Grants relating
to the Ministries of—

Commerce
Education

Exterral Affairs
Irrigatiop and power

Food, Agriculture, Community
Development and Cooperation,

I may also inform the House that
the Minister of Labour and Rehabili-
tation has requested postporement of
consideration of the Demands »f his
Ministry to a future date so the* he
could convey to the House the deci-
sions of the Indian Labour Conference
scheduled to be held in the third week
of April. Accordingly the Demands of
the Labour Ministry are now proposed
to be taken up after the voting of the
Demands of the Ministry of Tourism
and Civil Aviation.



